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«« PAPERS LAID ON THE TABLE
12,00 Noon

1. Report ang Accountg (1978-79) of
the Tripura Forest Development
and Plantation Corporation Limit-
ed, Agartala and related papers.

[RAJYA SABHA ]

On the Table 140

I, Notification of the Ministry of
Agriculture (Department of Agri-
culture and Cooperation), = _

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL
SUPPLIES (RAO BIRENDRA
SINGH): Sir, I beg to lay on the
Table: —

I. (1) A copy each (in English
and Hindj) of the following papers,
.under sub-sectiont (I) of section
619A of the Companieg Act, 1956:—

(i) Third Annual Report and
Accountg of the Tripura Forest
Development and Plantation Cor-
poration Limited, Agartala, for
the year 1978-79, together with
the Auditors’ Report on ihe Ac-
counts and the comments of the
Comptroller and Auditor General
of India thereon,

'(ii) Review by Government on
the working of the Corporation.

(2) Statement (in English and
Hindi) giving reasons for the delay
in laying the document mentioned
at (1) (i) above, [Placed in Lib-
rary. See No. LT-2962/81 for (1)
and (ii) above.]

II. A copy (in English and Hindi)
of the Ministry of Agriculture (De-
partment of Agriculture gnd Co-
operation). Notification G.S.R. No.
517(E), dated the 19th September,
1981, declaring Fertiliser (Control)
Order, 1937, as Special Order for
the purpose of summary trial under
section 12-A of the Essential Com-
modities Act, 1955, under sub-
section (6) of section 3 of the said
Act. [Placed in Library. See No.
LT-3009/81.]

Report and Certified Accountg (1980-
81) of the Central Board of Irrigation
- and Power, New Delhi

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI
Z. R. ANSARI): Sir, I beg to lay on

* the Table, a copy (in English and



